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SH. SANJEEV KUMAR[Central

IAGGARWAL, DISTRICT]

JUDGE (COMMERCIAL

ICOURT)-01
ICS COMM-51/20405.01.2021 01.09.2022 604 Yes 1 25
ICS COMM-2054/[13.03.2019 01.09.2022 1268 No 3 44
ICS COMM-2586/[30.10.2019 02.09.2022 1038 No 1 26
ICS COMM-645/2[20.02.2021 03.09.2022 560 No 0 9
ICS COMM-1636/102.07.2022 05.09.2022 65 No 0 0
ICS COMM-1875/110.08.2018 05.09.2022 1487 No 3 38
ICS COMM-2105/122.05.2019 06.09.2022 1203 No 3 32
ICS COMM-1029/122.07.2020 09.09.2022 Q No 2 35
ICS COMM-3350/[15.09.2021 12.09.2022 362 No 0 30
B COMM-640/20120.02.2021 14.09.2022 571 No [0} 27
ICS COMM-2048 /j08.03.2019 15.09.2022 1287 No 3 28
ICS COMM-2918/{13.12.2019 16.09.2022 1008 No 2 29




ICS COMM-3021/123.12.2019 19.09.2022 1001 Yes 24
ICS COMM-1348/107.04.2021 21.09.2022 532 No 28

SH. RAJNEESH KR.[Central

GUPTA, DISTRICT]

JUDGE (COMMERCIAL

ICOURT)-02
COMM)/1043/24 07/27/20 09/09/22 774 NO 56
b (COMM)/76/20] 10/22/18 09/12/22 1421 NO 101
CS DJ/1932/2018 06/05/18 09/19/22 1567 NO 7
ICS DJ/1821/2018] 05/30/18 09/20/22 1574 NO 115
(COMM)/1474/24 08/07/19 09/21/22 1141 NO 5
(COMM)/284/2d 01/24/22 09/23/22 242 NO 3
(COMM)/970/2d 03/22/21 09/23/22 550 NO 58
(COMM)/1091/2 7/5/19 9/30/22 1183 NO 21




SH  ILLA __ RAWAT,Central CS(COMM) 18.02.2020 |09.09.2022| 934 NO NO _ BAME DAY
IDISTRICT JUDGE] 659/2020
(COMMERCIAL COURT)-
03
ICS(COMM) 26.06.2021 | 14.09.2022 445 NO NO 1 DAY
2007/2021
ICS(COMM) 25.00.2021 | 20.09.2022 360 NO NO SAME DAY
13706/2021
ICS(COMM) 01.12.2021 21.09.2022 294 NO NO SAME DAY
l5065/2021
ICS(COMM) 16.06.2021 22.09.2022 463 NO NO SAME DAY
1851/2021




26.10.2020

ICS(COMM) 27.09.2022 701 NO NO SAME DAY|
1597/2020
ICS(COMM) 07.08.2021 | 27.09.2022 416 NO NO SAME DAY
2787/2021
ICS(COMM) 27.01.2021 30.09.2022 611 NO NO SAME DAY
351/2021
ICS(COMM) 16.10.2021 30.09.2022 349 NO NO SAME DAY
4189/2021
MS. NISHA  SAXENACentral
[DISTRICT JUDGE]
(COMMERCIAL COURT)-
04
ICS (COMM)2179/] 07-07-2021 | 07-07-2021 | 421 DAYS YES NIL 14 DAYS
ICS (COMM)1527/ 13-08-2019 | 13-08-2019 | 1116 DAYS YES NIL 03 DAYS




YES

ICS (COMM)3287] 13-09-2021 | 13-09-2021 | 359 DAYS ONE 8 DAYS
ICS (COMM)1609] 28-10-2021 | 28-10-2021 | 394 DAYS YES ONE 11 DAYS
ICS (COMM)249/1 20-01-2022 |20-01-2022| 237 DAYS YES ONE 05 DAYS
INO
PETITION
U/S 34
JARBITRAT]I
IOMP (COMM.)2§ 21-02-2022 |21-02-2022| 212 DAYS | ON ACT. NIL ONE DAY
SH. ASHWANI KUMARCentral INil
SARPAL DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-05
SH. PARAMJIT SINGH,Central
IDISTRICT JUDGE]
(COMMERCIAL)-06,
ICENTRAL
INil
MS. KAVERI BAWEJA,/Central INil
IDISTRICT JUDGE,
ICOMMERCIAL COURT-07
SH. DINESH BHATT , DJ[West INil
(COMMERCIAL COURT)-
o1
MS. HEMANIWest
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02 01-11-2018 20-09-2022| 1430 NO [NO SAME DAY]
OF THH
ICS COMM FINAL
19/2018 [HEARING
03-09-2022 1399 NO INO SAME DAY]
ICS OF THH
(COMM)/41/201 [FINAL
S 22-11-2018 [HEARING




12-09-2022 1245 NO INO SAME DAY]
OF THH
ICS COMM FINAL
130/2019 25-04-2019 HEARING
10 SH. PARAMJIT SINGH,[New Delhi [Nil
IDISTRICT JUDGE]
(COMMERCIAL)-06,
ICENTRAL
11 SH. GURVINDER PAILNew Delhi
SINGH, DISTRICT JUDGE]
(COMMERCIAL COURT)-
CS (COMM)
02 262 / 2022 04.03.2022 | 19.09.2022 200 - 32
CS (COMM) -
520 / 2021 16.11.2021 | 23.09.2022 312 23
CS (COMM.) 12.04.2021 |23.09.2022 530 - 30
175/ 2021 o e
CS (COMM.)
428/ 2021 11.10.2021 |26.09.2022 351 31
CS (COMM.)
104] 2022 12.01.2022 | 26.09.2022 258 31
CS (COMM.)
107/ 2022 13.01.2022 |26.09.2022 257 31
12 IVACANT COURT OF SH.New Delhi |Nil
SANJEEV JAIN,
IDISTRICT JUDGE]
(COMMERCIAL COURT)-
01
13 ISH. PREM KUMARSouth INil
IBHARTWAL, DISTRICT]
JUDGE (COMMERCIAL)-
01
14 SH. VINAY KUMARSouth INil

IKHANNA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02




15 South INil
SH. SANJEEV|
IAGGARWAL
16 South INil
SH. MUKESH KUMAR|
GUPTA
17 ISH. UMED SINGH,[South-East
[DISTRICT JUDGE]
(COMMERCIAL)-01
CS/COMM/367/
2021 01.09.2021 | 09.09.2022 371 - - -
18 IMS. VINEETA GOYAL,South-East
IDISTRICT JUDGE]
(COMMERCIAL COURT)-
02
IOMP
(COMM.)/14/20
20 28-01-2020 06-00-2022 |52 INO IN/A
[EX/78/2021 20-01-2021 06-09-2022 |585 INO IN/A
[EX/102/2021 05-02-2021 06-09-2022 |578 INO IN/A
IOMP
(COMM.)/80/20
19 20-07-2019 07-09-2022 1136 INO IN/A
ICS
(COMM)/118/20
20 24-02-2020  |07-09-2022 [926 INO IN/A
ICS
(COMM)/106/20
21 19-02-2021 07-09-2022 |565 INO IN/A
ICS
(COMM)/63/202
1 20-01-2021 08-09-2022 |587 INO IN/A
ICS
(COMM)/64/202
1 20-01-2021 08-09-2022 |587 INO IN/A
IOMP a
(COMM.)/226/2
021 17-08-2021 09-09-2022 |388 INO IN/A




OMP (I
(COMM.)/227/2
021 17-08-2021 09-09-2022 [388 INO IN/A
OMP (I
(COMM.)/228/2
021 17-08-2021 09-00-2022 [388 INO IN/A
19 South-East
SH. AJAY KUMAR JAIN
INil
2o [South-East
MS. ANU GROVER|
BALIGA
INil
21 [South-East
MS PREETI AGGARWAL
GUPTA
INil
22 [South-East
[MS NIRJA BHATIA
INil
23 [South-East
SH. RAJESH KUMAR|
SINGH
INil
24 SH. SANJAY SHARMA-I,[East
[DISTRICT JUDGE]
(COMMERCIAL)
CS(COMM)NO.
66/2021 22-03-2021 |01-09-2022 524 YES 15
CS(COMM)NO. L o
188/2021 25-10-2021 [28-09-2022 333 YES 20
CS(COMM)NO.
152/2020 11-08-2020 |[24-09-2022 773 YES 24
CS(COMM)NO.
220/2019 01-11-2018 |05-09-2022 1399 YES 17
01-10-2018 14-09-2022 1438
CS(COMM)NO.2 YES 7
09/2019




s [SH. CHANDRA|East
SHEKHAR, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02
INil
26 IMS. BARKHA GUPTA [North-East [CS-146/2021 30.07.2021 12.09.2022 409 NO NIL SAME DAY
IDISTRICT JUDGE,
(COMMERCIAL COURT)
ICS(COMM)- 27.01.2022 12.09.2022 228 YES NIL SAME DAY
12/2022
ICS(COMM)- 16.10.2020 13.09.2022 697 NO NIL SAME DAY
54/2022
IOMP(COMM)- [10.12.2021 19.09.2022 281 NO NIL SAME DAY
I5/2021
19.01.2022 190.09.2022 243 NO NIL SAME DAY
IOMP(COMM)-2
IOMP(COMM)-3/{02.05.2022 19.09.2022 140NO INTL SAME DAY
ICS(COMM)-
k/2021 05.01.2021 24.09.2022 627YES INIL SAME DAY
ICS(COMM)-
6/2021 05.01.2021 24.09.2022 627 IYES INIL SAME DAY
ICS(COMM)- 19.03.2021
I32/2021
130.09.2022 |560 IYES INIL SAME DAY
127 MS. NIVEDITA  ANIIShahdara INil
SHARMA, DISTRICT]
JUDGE (COMMERCIAL)-
01




[28

IMS. SUKHVINDER|
IKAUR, DISTRICT]
JUDGE(COMMERCIAL)-
02

Shahdara

INil

29

SH. AJAY KUMAR JAIN,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

Shahdara

INil

130

IMS. ANU GROVER]
IBALIGA, DISTRICT]
JUDGE, COMMERCIAL
ICOURT

Shahdara

131

SH. GURDEEP SINGH,
IDISTRICT JUDGE
(COMMERCIAL)

INorth-West

INil

132

SH. VIRENDER BHATT,
IDISTRICT JUDGE]
(COMMERCIAL COURT)

[North

INil

133

SH. PANKAJ GUPTA,
IDISTRICT JUDGE]
(COMMERCIAL)

SOUTH
WEST

OMP COMM.
104/2019

14.10.2019

03.09.2022

1058

NO

NIL

134

SH. BHUPESH KUMAR,
IDISTRICT JDUGE,
ICOMMERCIAL COURT-02

SOUTH
WEST

135

SH. RAKESH SYAL,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-03

ISOUTH
WEST

INil




	Three Adjournment

